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LEGISLATIVE ASSEMBLY
NATIONAL CAPITAL TERRITORY OF DELHI
Bulletin Part-I
(Brief summary of proceedings)

Thursday, 27 February 2025 / 08 Phalgun 1946 (Saka)

Shri Vijender Gupta, Hon’ble Speaker in Chair.

Obituary Reference :
The House paid homage and observed two minute silence on the demise of Dr.
Man Mohan Singh, Former Prime Minister of India.

The Chair congratulated the Hon’ble Prime Minister of India Shri Narender Modi,
Government of Uttar Pradesh and other agencies for organising Mahakumbh event
successfully in Prayagraj, Uttar Pradesh.

The Chair welcomed Shri Vijay Goel, Former Minister of Union, presented in the
LG gallery.

Calling Attention (Rule-54) :

Shri Satish Upadhyay, Hon’ble Member called the attention of the House
towards “alleged insult to the statue of Shaheed Bhagat Singh and gross
negligence of martyrs during the tenure of the previous Aam Aadmi Party
Government”.

Shri Manjinder Singh Sirsa, Hon’ble Minister replied.

Special Mention (Rule-280) :
The following Members raised matters under Rule-280 with the permission of the
Chair:

1. Shri Mohan Singh Bisht 7. Shri Ajay Mahawar

2. Shri Anil Kumar Sharma 8.  Shri Satish Upadhyay

3. Shri Om Prakash Sharma 9. Shri Tarvinder Singh Marwah
(Hon’ble Minister of PWD intervened) 10. Shri Chandan Kumar Choudhary
4. Smt. Neelam Pahalwan 11. Shri Manoj Kumar Shokeen

5. Shri Harish Khurana 12. Shri Kailash Gangwal

6. Shri Abhay Verma

Hon’ble Speaker informed the House that Members who want to raise matters
under Rule-280 for 28™ February, 2025 & 03" March, 2025 may give Notice of the
same by 05:00 P.M. on 27" February 2025 & 28™ February, 2025 respectively on
which the matter is proposed to be raised.

Discussion on Paper laid on the Table continued:
Discussion on Report of the Comptroller and Auditor General of India on
‘Performance Audit Report on Regulation and Supply of Liquor in Delhi’ relating
to Government of NCT of Delhi (Report No. I of 2024) laid by Smt. Rekha
Gupta, Hon’ble Chief Minister on 25" February, 2025 continued.
The following Members expressed their views :

10. Shri Satish Upadhyay

11. Smt. Shikha Roy

12. Shri Jitender Mahajan

The Chair adjourned the House upto 2:00 PM for Lunch-Break.

House reassembled.

Hon’ble Speaker-in-Chair.

Discussion on Papers laid on the Table continued:
13. Shri Kapil Mishra, Hon’ble Minister
14. Shri Amanatullah Khan
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(2.34 PM : Point of order by Shri Arvinder Singh Lovely, Hon’ble Member
raised point of order that Shri Amanatullah Khan was misleading the House
regarding CAG report. The Chair accepted the Point of Order)
(2.39 PM : Shri Amanatullah Khan, Hon’ble Member of Opposition Party
walked out in protest)
15. Shri Abhay Verma
16. Shri Ajay Mahawar
17. Shri Om Prakash Sharma
18. Shri Surya Prakash Khatri
19. Shri Harish Khurana
20. Shri Karnail Singh
21. Smt. Neelam Pahalwan
22. Shri Tarvinder Singh Marwah
23. Shri Mohan Singh Bisht
The Chair made a brief statement in this matter and stated that the Members of
the House have expressed their views and concerns and announced that the
House is of the unanimous view that it should be examined and concluded at the
earliest so that the guilty are punished.
He stated that as per established Parliamentary procedure, the report will be
examined in detail by the Public Accounts Committee of Delhi Legislative
Assembly and they should submit their Report within a period of three months.
Further, the Chair also directed the Assembly Secretary to forward the CAG
Report to the concerned Departments and obtain para wise comments and action
taken report from the Excise Department within one Month positively.

Election of the Deputy Speaker:

Smt. Rekha Gupta, Hon’ble Chief Minister moved the following motion:
“That, Shri Mohan Singh Bisht, a Hon’ble Member of this House be chosen as
the Deputy Speaker of this House.”

Shri Manjinder Singh Sirsa, Hon’ble Minister seconded the Motion.

The Motion moved by Smt. Rekha Gupta, Hon’ble Chief Minister and seconded
by Shri Manjinder Singh Sirsa, Hon’ble Minister was put to vote and adopted
by voice-vote in an unanimous manner.

Hon’ble Speaker announced that Shri Mohan Singh Bisht has been elected as the
Deputy Speaker of the Legislative Assembly unanimously.

Following Members congratulated Shri Mohan Singh Bisht on his election as
Deputy Speaker :
1. Shri Kulwant Rana,
Shri Harish Khurana,
Shri Manjinder Singh Sirsa, Hon’ble Minister
Smt. Poonam Sharma
Shri Karnail Singh
Smt. Shikha Roy
Shri Tarvinder Singh Marwah
Shri Anil Goyal
. Shri Ajay Mahawar
10. Shri Manoj Kumar Shokeen

Shri Mohan Singh Bisht, Hon’ble Deputy Speaker thanked all the Members of the
House for electing him as Deputy Speaker and assured to discharge his duties to
fulfill the aspirations of the Members of the House as per Rules.

(04.41 PM Shri Mohan Singh Bisht, Hon’ble Deputy Speaker in Chair)

The Chair adjourned the House upto 02.00 PM on Friday, 28" February,
2025.
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Ranjeet Singh
Secretary
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